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1. Delhi 3025000 2495718

2. Mumbai 2800000 2612803

Committee for Internet Related Policies

212. SHRI BHUPENDER YADAV: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(@)  whether it is a fact that Government has proposed a Committee for Internet
Related Policies (CIRP) for regulations to be set up under the UN;

(b) if so, the duties and jurisdiction of the Committee; and
(¢) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI MILIND DEORA): (a) to (¢) A Statement
on behalf of India was made in the 66th session of the UN General Assembly in
October, 2011 wherein, it was suggested to establish a Working Group under the
Commission on Science and Technology for Development for drawing detailed terms
of reference regarding the proposal to constitute a UN Committee for Internet Related
Policies (CIRP) to operationalize the "Enhanced Cooperation" with the multistakeholder

participation as envisaged under the Tunis Agenda.

It was proposed that Committee for Internct Related Policies (CIRP) shall
undertake the following tasks:—

. Develop and establish international public policies with a view to ensuring
coordination and coherence in cross-cutting Internet-related global

issues;

. Coordinate and oversee the bodies responsible for technical and operational

functioning of the Internet, including global standards setting;
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. Facilitate negotiation of treaties, conventions and agreements on Internet-

related public policies;
. Address developmental issues related to the internet;

. Promote the promotion and protection of all human rights, namely, civil,

political, social, economic and cultural rights, including the right to

Development;
. Undertake arbitration and dispute resolution, where necessary; and
. Crisis management in relation to the Internet.

The CIRP will comprise 50 member States chosen on the basis of equitable
geographical representation, and will meet annually for two working weeks in Geneva.
It will ensure the participation of all relevant stakeholders by establishing four Advisory
Groups, one cach for civil society, the private sector, inter-governmental and
international organizations, and the technical and academic community. The Advisory
Groups will provide their inputs and recommendations to the CIRP. The meeting
of CIRP and the advisory groups will be serviced by the United Nations Conference
on Trade and Development (UNCTAD) Secretariat that also services the meeting
of the commission on Science and Technology for Development. The internet
Governance Forum will provide inputs to CIRP in the spirit of complementarily between
the two. CIRP will report directly to the General Assembly and present
recommendations for consideration, adoption and dissemination among all relevant
inter-governmental bodies and international organizations. In order to operationalize
the proposal, India calls for the establishment of an open-ended Working Group under
the Commission on Science and Technology for Development for drawing up the

detailed terms of reference for CIRP.
Equipments for communication industry

+213. SHRI RAMCHANDRA PRASAD SINGH: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(@)  whether it is a fact that communication industry in the country has been

developing continuously since the last years;

(b) if so, the annual average growth rate during the last three years;

TOriginal notice of the question was received in Hindi.



